
Max Alert Systems Limited 26-10-2021
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1 NIL -              -             -                      
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1 Lenin Chandran 23-10-2021 88,69,405                 88,69,405                 unsecured loan NIL NA NA NA 100 -              -             -                      

Promoter of the 
company hence no 
voting power

1 Tangent Construction (I) Private Limited 23-10-2021 57,22,000                 55,22,000                 unsecured loan NIL NA NA NA 97 -              -             2,00,000             

100% voting rights; 
rejected amount given 
during CIRP period

1,45,91,405             1,43,91,405             2,00,000             

Last date of submission of Claim : 90 days from Date of Commencement of CIRP i.e. 22-11-2021

Remarks,
if any

List of Financial Creditors as on: 
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